
3*35 Written Am wiri APBXL 9, 1M7 Writtm Amuwt* }| )(
(c) The policy at the Government u  

to continue to allow the goldsmiths 
who elect not to revert to their pro* 
feaston, to enjoy the loan assistance 
-and other benefits under the various 
rehabilitation assistance schemes 
according to the original terms and 
•conditions of such assistance.

Ceonatttee on UntouchabUlty
640. Shri 8. M. Slddayya; Will the 

Minister of Social Welfare be pleased 
to state:

(a) the recommendations made by 
the Committee on Untouchability in 
its interim report submitted m Decem­
ber, 1088;

(b) whether all or any of the re­
commendations have been implement­
ed so far;

(c) the financial implications of 
those recommerJ“*i''""- •"<*

(d) if the re; 
be in the negat
for?

The H bWm  of State in the Depart­
ment of Social Welfare (Shrimati 
Fhulrenu Guha): (a) A  statement
giving the main recommendations 
made by the Committee in its interim 
report is laid on the Table of the 
House. [Placed in the Library. See 
No. LT-273/67],

(b) to (d). The recommendations 
at the Committee are being examined 
It will take some time for decisions to 
be taken as consultations will have 
to be held with State Governments 
and other authorities. Financial im­
plications can be worked out only 
after decisions on the recommendations 
have been taken.
Revision of List of Scheduled Castes 

and Scheduled Tribes
M l. Shri 8. M. Siddayya: Will the 

Minister of Social Welfare be pleased 
-to state:

(a) whether any decision regarding 
•the revision of the Msts of Scheduled 
'Castes and Scheduled Tribes in the 
-eouaby has been taken:

(b) it so, the nature thereof; and
(c) when the Bill to reviae the Usta 

of Scheduled Caatei and Scheduled 
Tribes will b» introduced?

The Minister of State ta the Depart­
ment of Sodal Welfare (Sfcrimatf 
Pbolrenn Gaha>: (a) to (cj. The
matter is under consideration, and la 
likely to be finalised toon.

Special Funds for Improvement ef 
Greater Bombay

642. Shri George Fernanda*: Will
the Minister of Works, Hooaiac and 
Supply be pleased to state:

(a) whether any promise was made 
by the Prime Minister to the Presi­
dent of the Bombay Pradesh Congress 
Committee to provide special funds 
for the improvement of Greater 
Bombay, four weeks before the Fourth 
General Elections;

(b) if so, the nature thereof; and
fc) whether the said promise has 

been fulfilled?
The Deputy Minister in the Minis­

try of WorksT Housing and Supply 
(Shri Iqbal Singh): (a) No.

(b) and (c). Do not arise.
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